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Mr. P.N. Jatti, counsel for applicant. 
Mr. V.K. Pareek, proxy counsel for 
Mr. S.S. Mahla, counsel for ri;:spondents. 

Learned counsel for the applicant submits that the present 

Original Application has become infructuous. Submission 

recorded. 

In view of the above submission, the present Original 

Application is dismissed as having become infructuous. 

(MRS. ANA CHOWDHA (JUSTICE H -UL- SHID) 
ADMINISTRATIVE MEMB JUDICIAL MEMBER 

Kumaw"at 


